
     

  

   

   

       

       

     

    

       

 

     

 

     

       

    

       

    

   

      

       

     



          

    

           

          

        

             
           

       
       

          
        

         
     

          
        

           
         

         
        

         
          

        
          
           

         
         

          
         

        
          
      

         
   



          

          
          

        

     

          

         

         

          

   

          

         
          

        

       
          

          

       

           

          
           

   

           

            

             
          

    

          

         
          

        
         

       



              

            

          

           

          
         

         
        

        
        

        
       

       

          

       
         

          
        

 

             
         

          
         
          

        

          
        

          
   

        
        

         
        

       
 

     



         

              
         

        
        

         
         

        

              
         

            

              
         

         
          

        
           

                    
       

      
     

         

 
                   

 

   
    

    

        

    
       

  
       

     
    

        

    
     

    
     



       

          

           

         

 

            
            

   

          
         
           

             
         

       
          

             

             
           

        
          

          
                 

         
      

              
         

         

         
           

       



,E TIEII'

csP tlo9 I 23O -2321 NCLr/M B/MAH/20 1 7

22. All concerned regulatory authorities to act on a copy of this order along

with the Scheme duly certified by the Deputy Director, National

company Law Tribunal, l4umbai Bench, Mumbai.

23. Any person interested shall be at liberty to apply to the Tribunal in the

above matter for any direction that may be necessary.

Kumiir, Member (J)V. Nallasenapathy, Member (T) B. S. V. Prakash

Date: 25th lanuary, 2018
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